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DEIHI VIDHAN SABHA
BULLETIN PART-IT
(General information relatinc to legislative & other matters)
Friday, May 6, 1994/vaisakha 16, 1916 (Saka)
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b i DETENTZ.ON AND RELEASE ©F MEMBERS & |
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: The following communication dated the 2nd May, 1994
addressed to the Speaker, Dzlhi Vidhan Sabha, from the
‘Deputy Commissioner of Police, North District, Delhi
vas' received on 2nd May, 1994 ¢ :
" * "S/Shri Tek Chand Sharma, Mukesh Sharma,
- "7'gail Kishan, Raj Kumar Chauhan, members,
i Leglslative Assembly, Delhi. alongwith
- their other supporters were detained
under.Section €5 of the Delhi Police Act,
1978 for not obeying the reasonable
directions of the Assistant Commissioner
Of Police, Civil Lines, Delhi, to desist
from blocking the road and to refrain
from stoppingy the natural flow of traffic
at P.S. Civil Lines at 11.40 A.M. on 2.5.94
and were released on the Same cday et 12,45 P.M.
from P.S. Civil Lines."
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